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(Arising out of S.L.P.(C) No. 10315/2001)

M's. Unique Butyle Tube Inddustries Pvt. Appel lant (s)
Lt d.

VERSUS
U.P. Financial Corpn. & Os. Respondent (s)

(HEARD BY HON BLE QUADRI AND HON BLE ARI JI T PASAYAT, JJ) @@
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Date : 20/12/2002: These matters were called on for pronouncenent
of Judgnent.

CORAM :
HON BLE MR JUSTI CE SH VARAJ V. PATIL
HON BLE MR JUSTI CE ARI JI T PASAYAT
For Appellant: M. Pranod Dayal , Adv.

For Respondent (s)
M. Shrish Kumar M sra, Adv.

The Court made the foll owi ng @@
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Hon'ble M .Justice Arijit Pasayat pronounced the
j udgnent of the Court.
Leave granted.
Appeal is allowed without any costs in terns of the
si gned reportabl e judgnent. @@
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Neel am (Shel l'y Sengupt a)
Court Master

(Si gned Judgnent is placed on the file)
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